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ARIF): (a) and (b) Instructions 
have bee'n issued that encroachments 
on public land in Delhi should be 
check d and prevented in the very. 
beginning. 

The DDA has report d that it has 
been taking the following step in this 
direction :-

(t) Fre h encroachments on land 
under the charge of Delhi 
Deve]opmen t Authority are 
removed as and when they are 
detected; 

(2) Watch & ward staff has been 
posted to ha ve proper vigil ; 

(3) Settled encroachment are 
being removed under a fixed 
Programme as and when the 
land i required for develop-
ment work. 

(4) SmalJ cattered pockets of un-
utilised land ha be n protect-
ed by providing fencing. 

The MCD and " NDMC have also 
reported that they have been taking 
actipn aga in t encroachment · under the 
provisions of the reI evan t laws and have 
been removing the encroachments from 
tim.e to time. 

(c) and (d) The DDA ha reported 
that during the period from 1.3.82 to 
23.3.83, 15,421 encroachments were 

detected out of which 9580 encroach-
ments have already been removed by its 
Land Protection Branch. The NOMe has 
stated that the number of jhuggis/jhon-
pris on public land in NDMC area is 
1432 out of which 200 were regislered 
during the last one year' and that the 
bUlk of encroachOlents in the form of 
jhuggisJjhonpris has been intimated to 
the DDA for removal tc. The MCD has 
stated that the ca es of encroachments 
have not been reg; tered but encroach· 
ments have been removed by conduct .. 
ing frequent raids a required under 
the provi ions of Delhi Municipal 
Corporation Act~ 19 S 7 . 

Prawn Cultivation in Ori a 

5589. SHRI A.C. DAS : Will the 
Minister of AGRICULTURE be 
pleased to state: ' 

(a) whether some schemes 'have ' 
been implemented by the Centre for 
increasing prawn cultivation in 
States; 

(b) jf 0 .. the amount allocated for 
prawn cultivation to Od sa in 1981.8,2 
and 1982-83 ; and 

(c) the details of the steps taken in 
Oti sa to increase prawn Cultivation? 

THE MINISTER OF STATE IN 
TH MINISTRY OF AGRICULTURE 
(SHRI YOGENDRA MA A A) :. 
(a) Yes Sir. 

(b) During 1981-82-Nil 

During 1982-83 - Rs. 2 lakhs. 

(c) The Pilot Project on brackish .. ' 
water fi h farming set ' up at Inchudi in 
Balasore district of Orissa is nearing 
completion . Thi pilot project will 
demo:lstrate the feasibility of taking up 
brackishwater fish farming and act as 
demonst rat ion-cum-ex tension trainina 
centre. 

Under the Centrally Sponsored 
Scheme of development of bracki h .. 
water fi h farming.. a proposal has been 
received from Government of Orissa to 
implement the cherne in Brahamaairi 
area of Pur i district at a cost of 
Rs. 12.00 lakhs. It is proposed to deve-
·lop a total area of 1 7 S ha. of. brackish-
water in Orissa. . 

Auction of DDA Plots in Wazlrpur 
Compte 

5590. , SHRI KESHAO AO 
PARD HI : Will the Minister of 
wq~s AND " HOl!SINO be pleased ·to 
state . . 

(a) . the number' of , plots sold by 




